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Sir,

subject cited above, it is informed that following Special Metropolitan Magistrates/ Special Municipal

Magistrates (Littering) have appeared before the undersigned and they have been administered the

requisite Oath of allegiance to the Constitution of India.
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herewith.

Enel. As above
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Copy fOIwarded for information and necessary action to :-
The OfHc..ers In_charge J Admini SHad/on pranch-I,Il,in, General Branch, PooI Car, Libra1% Computer

Branch and Web Site Committee (Mdl/ingHshy

T:: SE:::£s::h: I:if I:it (hcidi:::1IBTFJ::ittriTE::a&entre> Minto Road) New Delhi.
The (,ommissionel; South Delhi Municipal Corporation, Civic Centrel Minto Rc)adJ New Delhi'
The Co£missione£ East Della Munidpa1 Corporation PatparGanj Industrial Area, Delhi.
The Lhairpersonj-NDM(,, Palika Kendra, New Delhi
The (-)fflcgrs concerned with the direction to report to the Chairperson, Delhi Judicial AcademY9 Dwarka
Court, Delhi for mandatory training.
The Accounts Officer, Accounts Branch,
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The Principal District & Sessions Judge (HQs),

Delhi.

The Registrar General,
Delhi High Court,
New Delhi.
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of Special Metropolitan Magistrates/ Special Municipal MagistratesAppointment
(Littering) .

With reference to letter No. 177/DHC/Gaz-IIB/G-8/SPL.MM/2023 dated 06.01.2023, on the

Sh. Munshi Ram Bihagra
Sh. Padam Singh

Sh. Satya Pal.Gupta
Sh. Sudersham -Kumar
Sh. Purushotarn Dass Siwal

Sh. .Ramvir -Singh
Sh. Mithilesh Chandra Pandey
Sh. Ramesh Chand Bhati

Sh. Rajinder Kumar Gupta
Ms. Harjeet Kaur

Sh. Lalit Kumar Sharma
Sh. Shailesh Lakhtakia
Ms. KunIm Lata Singh

Sh. Vikram Singh
Sh. Chandan Singh Mawri
Sh. Shri Prakash Rai

Their Oath of allegiance to the Constitution of India, alonMth Joining reports is enclosed

Yours faithfully,

(ANJU BhJAJ CHANDNA)

Officiating Principal District & Sessions Judge CHQs),

Delhi Iq a

Dated.bem the § gJ iN 792

Central District,Tis H

Officiating Principal District & SwiZl€1s Jriige (HQs),

D-“I+/




